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MR. DEPUTY CHAIRMAN: No, we will 
consider it after Rajasthan has been finished. 

I. THE   BUDGET   (RAJASTHAN) 
198G-81—General  Discussion. 

II. THE RAJASTHAN APPROPRI 
ATION (VOTE ON ACCOUNT) BILL 

1980. 

III. THE RAJASTHAN APPRO 
PRIATION BILL,  1980. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): Sir, I beg to 
move: 

"That the Bill to provide for the 
withdrawal of certain sums from and out of 
the Consolidated Fund of the State of 
Rajasthan for the services of a part of the 
financial year 1980-81, as passed by the 
Lok Sabha, be taken into consideration." 

Sir, I also beg to move: 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of the 
State of Rajasthan for the services of the 
financial year 1979-80, as passed by the 
Lok Sabha, be taken into consideration." 

Sir, I am not going to make any speech. I 
reserve my right to reply to the points which 
will be made. I hope the House will agree to 
the proposals that have been made. 

The questions were proposed. 
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The Economist, London, says: 

"Rajasthan is the only    State   in India    
run by the    Janata    Party, which also runs 
the Central Government... where the local 
administra- 

xion has actually got on with governing 
and, in particular, with doing something 
about rural poverty. Voters acknowledged 
these efforts this week by giving Janata its 
first by-election victory for some time with 
two-to-one margin over Mrs. Gandhi's 
candidate in a poll for the State Assembly. 
The poverty programme which Rajasthan 
has adopted is known as the Antyodaya 
movement. It seeks to identify the five 
poorest families in each village and make 
them self sufficient. Once they have been 
rehabilitated, the focus shifts to the next 
five poorest families, in this wage the plan 
rolls on to help those most in need." 

imZT 4, 1978 Jf OTT t : 

"Mr. Robert Mcnamara, World Bank 
Chief, said today that his organisation and 
the v Ford Foundation would consider how 
they could assist people's welfare schemes 
such as the Rajasthan Government's Antyo-
daya programme. The World Bank Chief 
said he was happy to see these people 
helping themselves with the assistance they 
had received. The Antyodaya programme 
had given opportunity to the people to 
increase their income through their labour." 
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I have said that I will take my full 
time.   We are    ready to sit   up to 9 
o'clock.   So, I have submitted before 

the Deputy Chairman and he has agreed and 
we will take the same amount of time as 
Punjab has taken. 
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(i) Special additional allocation of funds 

for execution of the generation projects in 
Rajasthan over and above what is 
admissible in context to the total size of the 
Annual Plan for the State of Rajasthan. „ 

(ii) Emphasising the need and urgency 
for establishing a pumped storage scheme 
near Kota between Rana Pratap Sagar and 
Jawahar Sagar hydel power stations. 

(iii) Pressing for admitting the 
entitlement . of Rajasthan in the new hydel 
schemes such as Thein hydel scheme, 
Mukerian hydel scheme and Anandpur 
Sahib whe: 3 the storage waters in which 
Rajasthan has shared is proposed to be 
utilised for developing hydro power. 

(iv) For expediting the investment 
sanction for extension of Kota Thermal 
project. 
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SHRI ERA SEZHIYAN: Sir, I appeal to 
the House and also to the Leader of the House 
that we take up the discussion on the Budgets 
of Tamil Nadu, U.P. tomorrow after 2 o'clock. 
We assure our full cooperation. We can 
dispose of other business, and sharp at 2 
o'clock we can take up the Budget discussion 
on Tamil Nadu and UP. I hope this will be in 
order. 

THE LEADER OF THE HOUSE (SHRI 
PRANAB MUKHERJEE): I agree with him. 
Today we can finish Rajasthan Budget, and 
tomorrow up to 2 o'clock Calling Attention 
and whatever other business it is there; that 
would be over by 2 o'clock. And if it is not 
over, at 2 o'clock, Sir, we shall take up the 
Tamil Nadu and U.P. Budgets, and after these, 
if there is any left-over business, that can be 
taken up after that. 1 would request Mr. 
Sezhiyan and other Opposition Members to 
co-operate. From the Government's side we 
are prepared to accept this suggestion. 

 

THE VICE-CHAIRMAN (SHRI SAWAI 
SINGH SISODIA): So the suggestion is that 
from 2 o'clock tomorrow we will take up the 
Tamil Nadu and U.P. Budgets. 

SHRI PRANAB MUKHERJEE: There is 
also one more business—an Ordinance to be 
replaced by the Act. 

THE VICE-CHAIRMAN (SHRI SAWAI 
SINGH SISODIA): It will also come up. 

SHRI PRANAB MUKHERJEE: After that, 
we can have Special Mentions. 

THE    VICE-CHAIRMAN (SHRI 
SAWAI SINGH SISODIA): The   sug- I  
gestion is before the House that from I     2 
o'clock tomorrow we will take up the Tamil 
Nadu and U.P.     Budgets. . . 

SHRI PRANAB MUKHERJEE: And one 
Ordinance. Special Mentions can be there after 
that. 
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THE VICE-CHAIRMAN (SHRI SAWAI 
SINGH SISODIA):- After these three items 
are over, if it is the wish of the House, we can 
tak up the other business. 

SOME HON. MEMBERS:  Yes, yes. 

THE VICE-CHAIRMAN (SHRI SAWAI 
SINGH SISODIA): So, it is the consensus of 
the House. Now, we go to the remaining 
discussion on Rajasthan budget. We shall take 
up the budgets of Tamil Nadu and Uttar 
Pradesh and the Ordinance tomorrow at 2 
o'clock. 

 

 

This formula  has stood the test     of time. 
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I do not want to enter into politics. If you 
want, I am prepared for that also. 
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take up the Rajasthan Appropriation (Vote on 
Account) Bill, 1980. The question is: 

"That the Bill to provide for the 
withdrawal of certain sums from and out of 
the Consolidated Fund of the State of 
Rajasthan for the services of a part of the 
financial year 1980-81, as passed by the 
Lok Sabha, be taken into consideration." 

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): We shall now 
take up the clause-by-clause consideration of 
the Bill. There are no amendments. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

SHRI JAGANNATH PAHADIA: Sir, i 
beg to move: 

"That the Bill be returned." 
The question was put and the motion was 

adopted. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): Now, we take up 
the Rajasthan Appropriation Bill, 1980. The 
question is: 

"That  the  Bill  to authorise payment  
and   appropriation   of  certain 

further sums from and out of the 
Consolidated Fund of the State of 
Rajasthan for the services of the financial 
year 1979-80, as passed by the Lok Sabha, 
be taken into consideration." 

The  motion was adopted. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): We shall now 
take up the clause-by-clause consideration of 
the Bill. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

SHRI JAGANNATH PAHADIA: Sir, I 
move-. 

"That the Bill be returned." 

The question was put and the motion was 
adopted. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): The House stands 
adjourned till 11 o'clock tomorrow. 

The House then adjourned at 
eleven minutes past eight of the 
clock till eleven of the clock on 
Wednesday, the 26th March, 1980. 
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